$~10 (company matter)
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ C.A. NO. 675/2020 in CO.PET. 329/2011

IFCI FACTORS LTD. ...Petitioner
Through:
Versus

KOUTONS RETAIL INDIALTD. ... Respondent

Through:  Ms. Ruchi Sindhwani, Sr.Standing
Counsel with Ms. Megha Bharara,
Adv. for the Official Liquidator

CORAM:

HON'BLE MR. JUSTICE C. HARI SHANKAR
ORDER

% 14.12.2020

(Video-Conferencing)

Renotify on 23" December, 2020.

C. HARI SHANKAR, J.
DECEMBER 14, 2020/kr

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.

The Order is downloaded from the DHC Server on 18/08/2025 at 01:13:07



